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As sbrimp exports a\ccount for about 
. 83% of our export earnings of, marine 

products, ' any decline in shrimp catches is 
Ukely to :adversely, affect tbe expor.t growth 
of marine proc1ucts,. Wh!le the Govern-
ment bas not reeeh'ed any specific 
representation in this regard,-a watch is 
beioa kept on tbe export· trend. 

o (c) Steps taken. by Government in tbis 
~e8ard inciude promotion o( prawn , farm-
ing for augmenting. production of cultured 
shrimps; estalitlishroe!lt of prawn 
hatch riss ,and prawn sp~ed , banks and 
measures , for exploitation " of deep sea 
fishing' resourceS, . 

(d) Yes, Sir. MPBDA is regularly' 
consulted. 

Export of Marine Products 

i667. SHRI K. PRADHANI~ : 'Will 
the M inister- of' COMMERCE be pleased 
to state: 

: , . . , , 

, (a) whether India's m arine products· 
. exports have stagnated in ~erms of qu ntity 

over the last two ,years; , 

, (b) whether tbe Marine Products 
Export Development Autho~jty ,(~PEI?A) 
is overlooking this aspect of falling shnmp 
eatches in its assessment: 

(c) whether it js a fact,. tbat MP~DA 
has come out against alloUDIl. permits ~o 
fQreign boats to fisb in o~r waters: and 

(d) if so, the reaction of Government 
, thereto '1 

, THE 'M'INISTER OF COMMERCE 
(SHRI P. SHIV SHAN·KER) : (~) Exports 
of marine products durins, ~98S-~6 were 
83 651 : 'tonnes. During the , first nine 
rn~nths or 1986~87, the exports registered 
neariy Dr 10~ increase as compared to 
correspondi~8 period last year Irom 57,1 ~3 
MT in April-Dec., 1985 to 62,745 MT In 
April-Dec., 1?86. (Source: MPEDA) I 

(~) No, Sir. 
(c) and (d) • . No' ,Sir. Foreign . vessels 

can operate only , under the ,approved 
charter policy of the Goyern.~ent. , ,_ 

Spy Nef\l'ork usted fn 
Jamml and ashmfr . 

SHRI M. RAGHUMA ltEDDY : 
'SHRI R.M. BHOYE : 

Wit , the Minister of ~OME AF AIRS 
. be pl'efsed t'o sta~e : .. 

, (a) whether security agencies in Jammu 
and Kashmir r~cently busted Pak epsio-
riage networks; . ' 

I 

(b) if so, the total number of Pak spie 
, arrested so far and the detaiJ~ of docu-

ents seized 'from them: and 

(c) the st~ps beiDg taken to ch'eck 
esplonns' activities in border areas '? 

# 

THE MINISTER OF STAT IN THE 
MINISTRY , OF PERSONNEL, PUBLiC 

" GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINIS-
TRY OF ROME AFFAIRS (SHRI P. 
CHIDAMBARAM) : (a) to (c). Infor: 
mation is be ing collected and will be laid 
on the, Table of the Hause. 

" . 
, Action under the Terrorist Prevention Act. 

i~ North East eglon 

1669. ,SHRI K. PRADHANI :' Will the 
, Minister of HOME AFFAIRS 'be plea d to $tate : ! 

(a) whether Union Government are 
using powers urider ' the Terrorist ·8nd 

, Disruptive Activities (Prevention) Act to 
curb the grow ins insurgency in North-

. ' Eastern States particularly in lrip.ura; 
and ' 

, , 
(b) if , so, the measures taken by 

Government since 'the enactment of t '0 
Act 1 

T E MINISTER , OF ST,ATBrIN THB 
MINISTRY <,p HOME AFFAIRS (SHRI 
CHINTAMANI PANIGRAHI): (a) The 
State Governments in the North I 'astero 

egio.n were ad ed by ' the Union 
Government to usc the grovisjon of tbo 




